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MR. DEPUTY-SPEAKER: The han. 
Member may continue on Monday. 

15 hrs. 
COMMITTEE ON PRIVATE MEM-

BERS' BILLS AND RESOLUTIONS 

Si~t eenth Report 

SHRI J. MATHA GOWDER CNil-
giris) : I beg to move the following: 

"That this House do agree with the Si~­

teenth Report of the Committee on 
Private Members' Bills and Resolu-
tions presented to the House on the 
9th August, 1972". 

MR. DEPUTY-SPEAKER : The ques-
tion is : 

"That this House do agree with the 
Si~teenth Report of the Committee 
on Private Members' Bills and Re-
solutions presented to the House 
on the 9th August, 1972." 

The motion was adopted. 
15-01 h rs. 
RESOLUTIONS RE: PER - CAPITA 

INCOME-Contd. 

MR. DEPUTY-SPEAKER: Th"House 
will resume consideration of the Resolu-
tion moved by shri Bibhuti Mishra urging 
upon the Government to fi~ the minimum 
limit of pet capita income. Shri lhar-

kande Rai was on his legs. He has taken 
13 minutes. He must cooclude now. 
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SHRI BIREN DUTTA (Tripura West) : 
I support this Resolution. But at the 
outset, I feel pity for the Mover. He is 
an old member. He realIy feels like many 
Congress MPs, followers of the Congress 
here and outside. But this type of Resolu-
tion will not help in bringing about the 
desired effect. On the other hand, the 
fate of such a Resolution is that it creates 
some illusion which is persisting for the 
last 25 years in India, That is the most 
unfortunate part of it, Otherwise, he must 
have consulted the party and the Govern-
ment which is running the administration 
for a long number of years and taken their 
approval or even the Government could 
have brought forward an official Resol-
ution on these lines. The Government 
could have done it. 

We are alI practicalIy feeling that the 
Resolution brought forward by the Mover 
is good and deserves consideration not 
only of the House but by the people out-
side. But this resolution will not be acce-
ptable to the Government if it goes against 
those people who have practically alI the 
wealth in their possession. The difficulty 
is this. The Government is manned by 
people who belong to the Mover's party, 
but the Government defends the interests 
of the capitalists, landlords and the ex-
ploiting classes not only of India but also 
of the international exploiters who are al-
lowed to rob the Indian people. Under 
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these arcumstances, everybody knows bow 
lCYerc and critical the economic situation 
is in India. We have heard the other day 
of people dying because of the severe 
drought situation in the country. It needl 
a radical reorientation of the total policies 
of the Government, and the people's de-
mocratic attitude should be &dopted. Mr. 
Mishra had better push the party outside 
in the party meeting and then see that such 
a resolution is not opposed by the Govern-
ment. 

We arc supporting, and everyone In 
this House will support thi8 resolution 
but what is the usc of supporting it. What 
is its fate going to be? One is sure that 
the Government will not accept it. There-
by, a serious doubt will crop up in the minds 
of the Congress fellows who sincerely be-
lieve tbat their party will and should do 
something good. When the people are 
bound to go against the Congress policies, 
then the Government will come down upon 
them with a heavy hand. The Congress 
fellows who are honest are just on lookers, 
bringing such resolutions and expressing 
their pious wishes but having no power 
to change the Government or the activiti· 
es of the Government which supports only 
the landlords, capitalists and the exploit· 
ing classes of India. 

That is why the time has come when I 
hope the Minister will hetr the voice of 
re&SOD inside the Congress and not tbe voice 
of the c:apitalists. Do not refuse this BiU ; 
accept this Bill and show that you are really 
meaning something which the Members 
of your party themselves arc pressing 
on you through such a resolution which, 
I commend, should be accepted. 

(R" ... ) 

gam, r would like to participate in the De-
bate on the Resolution of the hon. Member, 
8hri Bibhuti Mishra requesting the Govern-
ment to fix a minimum limit of per capita 
income for the people of our country, 

I am happy that the hOD. Member be-
loogina to the rulin. party hili broulht 
such a welcome Resolution. III fact, he 
has come to realise that the pu cqpil. 
income even after 2S years' lule of his OWD 
party is so low that the Government should 
fix a minimum limit for the pe, capita in-
come. I support wholeheartedlY this Re-
solution. 

In 1960-61 the per capita income in our 
country was Rs. 306. Keeping the prices 
in 1960-61 constant, the pe, capita income 
in 1969-70 has gone up to Rs. 329. At 
constant prices during the courae of nine 
years, the pe' capita income has gone up 
by the paltry sum of Rs. 23. I am lure, 
Sir, you will not agree that the prices re-
mained constant during aU these 9 yean. 
In fact, the prices during this period have 
gone up by 30%. Has the PI" capita in-
come gone up in the same proportion? 
The answer is emphatic 'no'. It is really 
very unfortunate, that, when we are cele-
brating the Silver Jubilee of our Indepen-
dence, the daily pe' capita income ia not 
even 90 paise. 

Let us take the wholesale price indelI 
during the last decade. If you keep 1960-
61 8$ the base year and keep the whole-
sale price index at 100 point5, in 1969 the 
all· India wholesale price index baa lone up 
to 165 points. It is not that the _t-
ia! commodities are made available at 
wholesale prices to the people. The re-
tail prices of essential commodities mUll 

·SHRI E. R. KRISHNAN (SaIent): have IOIIC up many times mOJ"l) than thiI. 
HOD. Mr. Deputy Speaker, Sir, on behalf Has the pe' capila income JIODC up to the 
of my Party. the Dravida Munne&ra Kazba- I8IIIC cxlCDt? 

·The original speech was dcliveRd in Tamil. 
36 LSSj72-9 
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[Shri E. R. Krishanan] 
With a view to bringing down the pricea 

and to raising the per capita income, Three 
Five Year Plans have been implemented and 
the Fourth Five Year Plan is in the process 
of implementation. It has also been accept-
ed that the growth of public sector will 
kIad to quick economic development and 
that is why Rs. 1996 crores, Rs. 4672 crores, 
6300 crores and Rs. 15902 cr9fCS have been 
the play outlays in the First, Second, Third 
and Fourth Five Year Plans respectively. 
Even after such massive investment in the 
public sector, has it brought about any 
appreciable increase in the per rapita in-
come? Before the General Elections last 
year, the members and leaders belonging 
to the ruling party, the leaders of Opposi-
tion parties and so many others· openly 
acknowledge on public platforms that 
all the investments in the puhlic sector dur-
ing the Fourth Five Year Plan have not 
helped to increase the per copia income and 
the benefits of these investmcnt~ have gone 
to bloat the riches of 70 families in the coun-
try. Tile fact that the per capita income 
has not gone up shows that the benefits of 
planning have not gone to the poor people. 

According to the statistics complied by 
the United Nations, the annual per capita 
consumption during 1967 in the U. S. A. 
was 3328 dollars; in West Germany 1568 
dollars; in the U.K. 1626 dOllars; in Japan 
746 dollars. In Pakistan 113 dollars and in 
India 75 dollars. The annualpercapitaconsu-
mption is the lowest in India. West Germany 
and Japan were rared to the ground during the 
Second World WfJI and the economic re-
covery of these two countries is really as-
tounding. We got our independence more 
or less at the same time when the Second 
World War came to an end. I make bold 
to say that due to defective planning, due 
to lack of clarity in planning the economic 
development of the country, we are at the 
lowest rung of the ladder. The Prime 

Minister herself has accepted that all these 
years of planning have not gone to assist 
the common people in the country. The 
leaders of Old Congress Party have spoken 
about this. 

nstead of planning for toppling what-
ever Opposition Party Governments are 
there in the country, the Government should 
start a re-thinking on the plan programmes. 
There should be a complete re-orientation 
of our plan efforts, which should raise the 
per capita income of our people. The 
priorities should be changed to achieve 
this objective. Inspite of the loudest call 
of Garibi Hato, everyone in this House will 
agree that throughout the country un-
employment, famine, drought, starvation 
deaths, widespread malnutritiod etc. are the 
order of the day. I do not think the Go-
vernment can deny the sufferings of the 
common people though Four Five Year 

• Plans have been executed. 

I would like to state here that the D. M. 
K. Government in Tamil Nadu has based 
all its activities on the .sheet-anchor of 
spcialism. It is guided by the principle 
that there should not be economic con-
centration in a few hands and if the poor 
people are to derive any benefits from plan-
ning efforts there should be economic de-
centralisation. The Government of Tamil 
Nadu has formulated meaningful plans 
for reducing the impact of unemployment 
and also for raising the per capita income, 
simultaneously bringing down the price 
spiral. Instead of conentrating on the 
methods for toppling such a progressive 
Government, the Central Government 
should try to formulate plans taking a 
cue from the efforts of Tamil Nadu Govern-
ment so that the common people of the 
country arc able to rise their standard of 
living. There is no Il!C in making speeches 
and n writing articles about the total in-
vestments in all the Plans and about the 
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extent of extcmaJ financial assistance, es-
pecially when we sec every day in th news-
papers reports about slatvation: deaths in 
the country. The widening gap between 
profession and practice must be bridged 
so that the efforts of the Government go 
to increase the per capilain come substanti-
ally. With these words I support the Re-
solution of Sbri Bibhuti Mishra. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. 
R. GANESH) : Sir, I should have thought 
that this was a very imortant Resolution 
and would take some more time. 

MR. DEPUTY SPEAKER: It is non-
controversial. 

SHRI K. R. GANESH : I quite agree 
it is non-controversial but it is a very diffi-
cult resolution to implement in a large and 
complex country like India. It is not the 
spirit of the resolution which is in dispute 
or doubt. what is the strategy that the 
Government has to follow so that, step 
by step, we might be able to achieve the 
objective which the hon. Member has in 
mind? 

I congratulate Shri Bibhuti Mishra who 
has moved this Resolution in this House. 
He is a person who in his own life symboli-
ses the best that is in this country, all that 
Gandhiji had left for us ; he is the symbol 
of austerity and is an image of the largest 
section of people in this country. The fact 
that this Resolution has come from a veteran 
like Shri Bibhuti Mishra is indicative of 
the fact that we have, in this part of the 
House, apart from the legislative and con-
stitutional provisions that have already 
been made, in our midst persons who arc 
committed to this basic goal that the coun-
try has placed before itself. The objective 
of the hon. member is very laudable. In 
the directive principles of our Constitu-
tion and later in the concept of building 

a socialist society to which this Govcmmcnt 
and this Parliament arc committed, we have 
made this commitment to our people that 
in the shortest possible time it should be 
possible for us to achieve a minimum degree 
of equality and provide the basic minimum 
needs to the largest section of our people. 
There is no dearth of legislative power. 
The directive principles themselves lays 
down these things and the concern that 
this House has from time to time expressed 
about these problems indicate that the goal 
of the nation has been set. Our great 
former Prime Minister, lawaharlal Nehru, 
once siad : 

"That Service of India means the service 
of millions who suffer. It means 
the ending of poverty and ignor-
ance and disease and inequality 
of opportunity. The ambition of the 
greatest man Mahatama Gandhi of 
our generation, has been to wipe 
every tear from every eye. That may 
be beyond us, but as long as there 
are tears and suffering, so long our 
work will not be over." 

These are the accepted principles on which 
this old nation, now a new democractic 
State, has been founded. It is towards this 
objective that the political forces in the 
country are going. 

We are entering the silver jubilee year 
of our independence. In the next few 
days, the country will re-dedicate itself 
to this noble task of eradication of all forms 
of exploitation and building a genuine real 
socialist society in which the vast masses 
of our people will become the masters. 
We have also discussed durinll the last 
few days that the 25th year has come at 
a time when we are faced with certain diffi-
cult problems like price rise, droullht, etc. 
I do not have to go into details of these 
problems, because only yesterday this ~ouw 
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e&teaIively discussed them and the Finance 
Minister has indicated unequivocally the 
steps the Government intend to take. Th e 
only question I wish to pose is this : It 
is ODe thing to set a goal. it is another 
thill& to achieve that goal by means 0 f 
building a new economic order. We start-
ed from scratch. The British bled us. 
We could not produce even a small pin. 
There was no infrastructure at all. But what 
is the picture of India today? We have 
built vast industrial enterprises, basic indus-
tries, heavy industries and so on ; we have 
infused a new life in the agricultural sector. 
This is the infrastructure on which new wealth 
has to be created. This is the infrastructure 
that we have built up. With this we will have 
to create surplus weakh which will have to 
be distributed. Then only the disparity 
in income can be reduced. 

An. hon. Member asked a question which 
I did not properly hear. But I know what 
he t1lC8ruI. It took more than 40 years for 
a great country like the Soviet Union. 

AN. HON. MEMBER: There is no 
unemployment there. 

SHRI K. R. GANESH : I know it. For 
a great country like the Soviet Union 
which had a complete revolution and a 
centralised, regimented. organised political 
party to take control of the administration 
and work hard to build up that country right 
from scratch. it took nearly half a century. We 
must bear that in mind. We are the elected 
representatives of the people, responsible to 
the people. Most of us are elected by the 
poverty-stricken people and their poverty, 
as I said yesterday, is a shame to us. There-
fore, we are naturally concerned about it. 
Even in that great country. Soviet union, 
there were certain economic inequalities 
stone time or the other because of which 

the capitalist press said that the Soviet 
Union has failed in its planning. I do 

believe those canards of the capitalist 
rooe·s. 
The f!l: ;s that there are certain economic 

realities cn which we have to build the 
,uper-strue reo This government with the 
hel of p darliament and the socialist and 
democratic forces in this country had been 
trying to follow a strategy of planning de-
velopment, of building heavy industries, 
of building the base of our agricultural 
economy. Every problem that is solved 
brings in another problem. We are a 
country with a huge population. 547 
million according to'the latest census. Dur-
ing the transitional period whenever we 
solve one problem, another problem comes. 

Let us take the green revolution with all 
its connotations, Because of this increased 
food production we are now not depending 
on PL 480. That is why during the Bang-
ladesh crisis we could stand up against tile 
machinations and threats of the Seventy 
Fleet. Sir, probably you are under tile 
impression that I am going deep into politics. 
The development and reconstruction of a 
nation is a total problem, which will have 
to he attacked totally. 

AN. HON. MEMBER : Why is poverty 
increasing? 

SHRI SAMAR MUKHERJEE (How-
rah) : What about the position in China? 

SHRI K. R. GANESH : I will not con-
test the hon. Member, with whom I poli-
tically disagree, that the Chinese have been 
able to solve some of their problems. I 
do not disagree with him. But see tile COD-

ditions in which the Chinese revolution 
took place, a tremendous amount of mobi-
lisation that China was able to make of its 
own people. Today we are in 1972. We 
n-' not only talk about China or Soviet 
Union. Even advanced capitalist countries 
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have tried to marginalJy solwd the pro-
blem. It is a total strategy that we have to 
see. The Government is trying to put up 
a total strategy. 

There is poverty. Nobody denies 
that. The Government itself is giviDa figur-
res to show that there is poverty in the COUD-

try. I was deviated by a nice interruption 
that the hon. Member made about the green 
revolution. The green revolution did help 
us to produce more food. We have today 
9.5 million tonnes of foodgrains. The 
Agriculture Minister has gone on record to 
say that the quantity of 9. 5 million tonnes 
which we have is enough to feed India for 
another year and yet we will have 1 .5 mil-
lion tonnes left. It is a great achievement 
that we have made. 

Yet the green revolution has produced 
another problem, the problem of tension, 
the problem of disparities, the problem of 
landless labour and that of rich farmers. 
The problem is there. The Parliament has 
been discussing this problem from time to 
time and it is our duty to lind out a solu-
tion, a concensus, to see that the problem 
is solved. 

crores as food subsidy. An political parties, 
against the advice of the Agricultural Prices 
Commission, against the advice of some of 
the finest economists of the country, riabt 
from the C. P. M., said that the prices which 
tbe Agricultural Prices Commission bas 
recommended should not be reduced. 
This is a political reality. We cannot set 
away from it. This is a basic reality. UII-
less this reality is changed, the prioritIes of 
changing the critical economic order in 
favour of vulnerable sections where money 
will have to be invested so that income 
equalisation can be achieved will not lie 
possible. 

SHRf lNDRAJlT GUPTA (Alipore) : 
Why are you retaining Kulaks? 

SHRI K. R. GANESH : In all humility, 
I say, your party also supported it. I am 
putting a very honest question. At least, 
Comrade Indrajit Gupta should have stood 
up and said that this is wronl, that it is 
against all economic principles to invest 
Rs. 100 erores in the economy when: 80 
per cent of the people, the small farmers, 
after three months become consumers them-
selves. This is one reality. 

Let us take another reality. Yesterday, 
Mr. Banerjee asked a question .... 

SHRI K. N. TIWARY (Bettaiah) : Do 
you mean to say that no remunerative price 
should be given? 

We gave about Rs. 100 crores which may 
become Rs. I SO crores as food subsidy 
against the advice of the AgricultUl'llI Prices 
Commission, a high-powered, body, pre-
sided over the one of the Iinest economists 
in this country. We had to give Rs. 100 
crores food subsidy so that the food prices 
are kept at a constant level. I am quite 
sure that there is a difference 01 opinion in 
the House as far as this is concerned. But 
there is one political reality which I, in all 
humility and honesty, want to place before 
this side of the House and that side of the 
Houle. When the Finance Minister with 
all his difficulties had provided only Rs. 7S 
crores for unemployment relief, for a cruIJ 
programme, we had tQ provide RL 100 

SHRI K. R. GANESH : I am not sayinl 
that no remunerative price should be Biven. 
You want equalisation; you want that 
certain basic amenities have lot to be pro-
vided. IS years of pJanniIll has touched 
the moat articulate section of Indian society ; 
1 S years of plannilll has not yet touched 
80 per ceot of the people. The pri_r lac 
disaIaion, the food diacusaion and all th" 
diaclMliona that we have arc all urban-OJ-
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iented discussions. To the person who is 
already living in a condition in which he 
is used to live. it is a very theoretical pro-
blem. The point that I was trying to drive 
at was this. 237.208 is the average 12-
monthly cost of living index in June 1972. 
I have said this on the floor of this House. 
Govep!ment is committed 10 it. It will 
not be very very long when it becomes 238, 
and when il becomes 238, the Government 
will refer it to the Pay Commi§sion and the 
Pay Commission will take a decision. In 
this Indian democracy. with this most vigi-
lant Parliament. it will not be possible for 
anyone to refuse another dose of interim 
relief unless Ihe Pay Commission gives its 
recommendations earlier. Therefore. as 
a Finanoe Minister I am now faced with the 
problem. We are faced with the problem 
of injecting another Rs. 100 or Rs. 150 crores 
into the economy on a thing which is neces-
sary because it saves erosion of income of 
a vulnerable section. of a better vulnerable 
section of society. You inject Rs. I SO 
crores now; you have already injected 
Rs. 100 crores for subsidy, for drought and 
all thaI, and you leave the basic problem of 
equalisation, the basic problem of the 80 
per oent of the people who live in rural 
areas, who have not yet become articulate. 
who have not yet sent their representatives 
to this House, whether they come from this 
side of the House or that side of the House. 
There has heen something wrong with the 
I ndian political development. All of us 
who have come have come from particular 
.class or group. 

Let me take another problem. I am doing 
a little loud thinking. If in this Parliament 
we canno't tax pressure cooker, where is the 
resource? We could not tax pressure 
cooker because there was a demand in 
Parliament ; it is a democracy and it had 
to be agreed to, it had to be withdrawn. 

The money involved might not have be en 

much but it is the thinking that is there that 
is important. 

In final analysis, I would say that the point 
that has been raised by the hon. Member, 
namely, full equalisation. is not possible 
in modern society. Basic amenities will 
h:lVe to be provided. basic minimum wages 
to the working class, whether they are or-
ganized and articulate or unorganized and 
most exploited-to all of them-will have 
to be povided, housing will have to he pro-
vided. All these things will have to be done. 
Over and above these. to create surplus, to 
create production, to create an industrial 
structure, you will have to provide incentives. 
you will have to see that certain surpluses 
remain in the hands of cel tain sections of 
Ihe sociely who are in a position to invest. 
Govenment will have to create this surplus 
by the various strategies that the Govel n-
ment has been following. If we have failed 
to follow in a more determined manner. the 
Parliamen t can say that we have to follow 
in a more determined manner. But the 
aims et have boen clear. The aims and 
objectives have been set clear by some of the-
finest leaders of the world who 'have be-
come legendary today-MahalalT'a Gandhi 
and Jawaharlal Nehru. The Indian Consti-
tution is a fine Constitution. It has laid 
down all the Directive Principles. Now, 
we are faced with the problem of creating 
wealth, creating the surplus to see that thi. 
particular problem is solved. 

To create that surplus~ .. . (Inte"uptions) 
I am speaking very seriously. I may not be 
able to appeal to you, but let me at least 
satisfy myself. To create that surplus we 
have created the infrastructure. The Heavy 
Engineering Corporation factory at Ranchi 
is one of the finest institution 
in the world, Now, all these 
infrastructures have been created. 
What is lacking-.. (lnte"uptio1l3) That is 
a very easy problem, the ploblem of gettin!: 
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rid of Tatas, the problem of setting rid 01 
Birlaa, the problem of settinll rid of Dalmiaa? 
38 % of who's investments are held by the 
Government financial institutions. This is 
one of the few governments in the world 
which have got all the financial institutions 
in its hands like LIC, etc. (Interruptions) 
There may be mistakes. Mistakes might 
be committed. I do not deny it. 'But the 
Parliament is vigilant enough to corrut it. 
Sir, the infrastructure is there. What is 
lacking is tbe massive involvement of the 
people, Yesterday. I named a country. 
1 will not name any country. But in small 
countries you can solve this problem ... 

SHRI E. R. KRISHNAN (Salem) : Then. 
better divide-{[nterruptio1l3). 

SHRI K. R. GA NESH : One of tbe most 
extreme forms of poverty and one of the most 
extreme forms of exploitation ] have seen 
in the streels of a city in which I had my 
first political lesson, a city which ] know, 
a city whose whole Iifc] know. This is 
in answer to the hon, Member who said, 
'Make the country small'. The country 
has to be big, ... 

SHRI C. T. DHANDAPANI (Dharha· 
(luram) : The hon. Minister as always 
been telling that the country is a very big 
country and the population is so high. 
He is always trying to escape under these 
two issues. I don't accept that. ... 

SHRI K. R. GANESH : I am not yield-
ing. 

What I am saying is : what is necessary 
apart from ... 

SHRI INDRAJIT GUPTA: What are 
you saying about that city, the city of yours? 

SHRI K. R. GANESH : If I say that, 
it will create another problem. 

MR. DEPUTY SPl!AKER: Anyway, 
let it be a city only. 

SHRI K. R. GANESH : Now, the pro-
bIom is : witb the infrastructures that we 
have built up, with the heavy industries that 
we have built up, with the steel that we 
produce to-day, with the machine buildinll 
industries that we have to-day, witb the 
chemical industries we have to-day, with 
the help, with the fatemal help of countries 
which do not want to exploit us-these ani 
the assets-now the problem is to make 
these assets to work, to have the necessary 
men to work these assets and to involYll 
these 40 million of our people in this task 
of national reconstruction. That is the 
basic political question. I put this quesllon 
to Comrade Indrajit Gupta. That is the 
basic political question. The basic poUti-
cal question is the involvement of 40 mil-
lion in this task. To-day we are 547 mil-
lion. I said in that city on the 9th of AUjllnt 
I addressed the Chhatra Parishad. It 
was a martyrs' day meetinll. I went to that 
city. I know that city well. II was 22nd 
Novemver, 1945. When the Dalhousie 
firing look place I was there. (/nt~"up­

lion). Mr. Samar Mukherjee, if you do 
not know, please accept what I say, I was 
there when the firing took place. I went 
to that city. I told the Chhalra Parislrad 
people, "We have to work." We have to 
work, I said, not to create Tatas, not to creale 
Kulakhs, not to create black-money, but 
we have to work to end this. II will be a 
tremendous effort, requiring tremendous 
mobilisation of the entire people. My 
appeal to all sections of the House Is .•.. 

MR. DEPUlY SPEAKER : Don't be 
sensitive .. 

SHRI K.R. GANESH : I am not sen-
sitive. My appeal to all ICCtions of tl* 
House is only this. (/1IIt'"uptiolJ). Hon. 
Members of the opposition quote certain 
figures and statistics but they have not app-
reciated the problem in its true perspective. 
If ClIina has IOMd, if Sovlet Ulllon has 
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1Olved. if East European COUIItries haw 
.olved, if Scandinavian countries haw solved 
if _ capilalist countries to an ment haw 
solved, some of tbeir problems, it has been 
witb work, with involvement. It shall be the 
eDdeaVOlD' of tbis Govemment assisted by 
aU bon. Membcn of the political parties 
to !ICC that million.r of people are involved. 
Sir, it is a very laudable Resolution moved 
by one of the fines! Members. The GOyem-
ment agrees with the principle of the Re-
solution. Having agreed with that princi-
ple, I would only request him. Sir, that 
after be replies, he may withdraw the 
Resolution and create the necessary cli-
mate, tbe necessary idealism and the neces-
sary determination which was the hallmark 
or Oandhiji, which he represent. most, 
10 that this nation can be built up and pover-
ty can be tackled. 
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MR. DEPUTY SPEAKER: Now, what 
do you want to do with the resolution? 

MR. DEPUTY SPEAKER: Docs he 
have the leave of the House to withdraw 
it? 

SEVERAL HON. MEMBERS: Yea. 

The resolutioll WOS, by eave, withdrawn. 

16.08 brs. 

RESOLUTION RE. PROBLEM OF 
ECONOMIC STAGNATION OF WEST 

BENGAL 

SHRf fNDRAJIT GUPTA (Alirore) : 
Mr. Deputy-Speaker, Sir, f beg to move: 

"This House demands that the Govern-
ment should fulfil. without delay or 
dilution, ils commitment and res-
ponsibilities towards solution of West-
Bengal·s urgent problems of eco-
nomic stagnation." 

16.1l8 br., 
[SHRI K. N. TrwARY in the Choirj. 
Sir, what are th_ commitments and 

responsibilities to which I refer? I do 
not want to take tbis hon. House through a 
narration of all the various assurances and 
promises which have been made on behalf 
of the Centre, both inside this House and 
outside, during the course of 1970, 1971 
and right up to the genera elections of this 
year in the States. I think many hon. 
members will recall that on numcroUl 
occasions, beginning from the Prime Minis-
ter downwards to other M initten, it has 


